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q. 1708] TE fRA=tl, qEaTE, 1 16, 2025/ 26, 1947
No. 1708] NEW DELHI, WEDNESDAY, APRIL 16, 2025/CHAITRA 26, 1947
s TREgT S TSHR JAT9F

< foeetY, 16 319, 2025

T3, 1741 (37).—Fe 1T TLHT 7, T TTHAT AfAf=aa, 1956 (1956 FT 48) (o8 zad o
THTA 3h ATAHAT Fgl TAT g) I g0 3F &l ITLIRT (1) F FhT FHT AT T2 T GLHT F d5F
TREE S TSHE G sl ATSG=AT H AT 1.3, 1032(37) A 28 FEadt 2025, ST AT & LS9,
FETYTIOT, 0T 11, Tve 3, IUEe (i) § TRTira v 7 off, grr g=hente wa & Frear ot & NH-149B
.71, 12.000 & .51, 38.200 (FTATAT ATCANT SATEHTT (ITSTEA) T ATAAR(T IUSTIERTT LT,
SET-FaT (B..)) TF % AL TASTHN 6 HHIT (ATST FLA/AT AF HT T, AR, LT, TG 3T
TATAT o o0 3T ATAAT | IUTaGE ATLAT | AT I F7 519 F2A 3 (0 qrery ¥ =i 67 =f;

ST ITH ATAAAT T AL Ih ATTHAT 0T &7 3F i ITLTT (3) F Tefi arira "05719 2025"
T "I ST T AT S AT" T | TR AT T AT

STt TAH ITTAFHTLT T GT 3T F dgd IFL AIT IH g2 8, e 9¢ fF=mw & i g i
I9HT 3T w9 ¥ Haer B @,

ST HETH ITTERTE 7 3h STTAHIH il &TeT 39 il STLTT (1) F AT H, Fwa T TR I SqAT
fe s fe;
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qdA: A, el TLRIT, TAT ITTIRET il Ih IS T T ST I ST IF ATAAAR 6l o127 39

FT ITUTT (1) FIT V& ARIT FT TN Fd g0, Tg F9UT w2l g o I =T & AHEe st #7
TETh SIS o oI sfsie o ST =R ;

ST T, Fea 1T TLHIY, ITH ATAAIH 0l 1T 3 Al ITLTIT (2) F AL | T =TI FAT g o6

= ATAGAAT F TSI | THH 9T, I AT § fAAtay g adt fHeermt § 46 g sreafeas =
q e e | g g St |

FATE 15T 6 AT forel § T ToHE 1499 F #6.51.12.000 & 76,71, 38.200 (FrTad siqfawm i
FTIFIT (TS1ET) TF AqEAAR(T IUSTIAFRET T, SAT-Hiar (8.97.)) & o et it S areft ae=-1r

Afed dIAT HLAAT Wd fHawor
TS T AT SAE IEEEIEICHEI R
EALED ER MRS AR IR || A HT TR | S & aEwe yE/Raas
e T (FFAT H) FRAAT HT ATH
1 2 3 5 6
AT FT AT HILET
e T AT9: ST
1 1249/3 sf () 0.061|[sre=T = & foar
fargdtT
1249/3
2 169/2, 435/22 st (FRsf) 0.008|[T7er ﬁ foar
Fofterr
169/2, 435/22
3 828/11 EEIGED) 0.077|[x=T srramer g
ERIGEEDEIC]
828/11
4 859/2 EEIGED) 0.016|[Frz= fig fuar
TETS
859/2
T T AT gqrer
5 206/2/@/2, 207, ||fFsht (Fsh) 0.036|[wresaa o= fig
206/2, 206/8, IECUEEIREES
214/3, 215/1 206/2/Kh/2, 207,
206/2, 206/8,
214/3, 215/1
6 214/3/=, 215/1/= ||Fs (FAsh) 0.012 Iﬁﬁﬁé‘fﬁ‘?ﬁ
o=t Srefy
214/3/Kh,
215/1/Kh
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HILT T TSIA . AHTYTL

7 362/1

EEINESD) KEE

0.028

AT STET forar

362/1

8 362/2

EEINESD) KEG

0.014

T a\T afa Treher

362/2

9 363

EEINESD) KEG

0.008

st AT 9T
foraT ToraT yE T
oTHT
363

10 364/4

TR (ATEh ) |[TT

0.004

ECIUACEIE
364/4

11 405/4

TR (ATEh ) |[T=T

0.024

ECIUACEIE
405/4

e T ATH: Tgeal

12 111/3

EEIESD) KEL

0.006

AT T foar
EREIMEIEEDEIE]
111/3

13 111/4/=%

BEINGESD) KEE

0.012

CIERICERACEI
EEEERGIERIEC]
111/4/K

14 23111

AL (A1) ([T

0.045

ECIUREEIE

23111

AT h Bl ATH:. HIJAT

T T ATH: TG AT

15 1130/2

EEIESD) F

0.024

1130/2

16 1136/5%/2

EEINGESD) KEE

0.002

TRTET JHTe foar
EFGIESR LI

1136/5K/2
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17

1136/59

EEINESD)

qed

0.002

=FT 24T o
AT
1136/5Kh

18

1147/3

EEINESD)

0.008

qefter foar
ST

1147/3

19

1147/4

EEINESD)

0.008

[EE RS IR
T Trwaw

1147/4

20

1147/5

EEINESD)

0.008

9Tre T foar
AT
1147/5

21

1148/1

EEINESD)

0.008

FEIT FHTL ATATA
IEEUEEEIREIE

1148/1

22

1197

EEIEESD)

0.036

S AT 7ger
1197

23

206/7

EEIEESD)

0.003

ghae foar gaare
206/7

24

375

BEIGESD)

0.032

I 3raT foar
BRI EDEIS]

375

25

429/1

EEINESD)

0.012

TTERT a1 foar
F AT 2T, T

ATy afa T
EERIES

429/1

26

456/3

BEIGESD)

0.024

THFATT foar
ATTH

456/3

27

768

EEINESD)

0.015

FCEICEIERESE]
768

28

776/1

EEINESD)

0.012

e fog foar
AT | FATE,
OIS 3 AAGaT
AT Ao,

BEECIEEI
GUKERIES

776/1
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29 879 sy (st - 0.024|[T<TH T #ger
879

Total 0.569

[T. . 12037/33/2016/CG/P-5/3D]
g fiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 16th April, 2025

S.0. 1741(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0.1032(E) Dated:28 February 2025, published in the Gazette of India, Extraordinary, Part Il, Section
3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of NH-149B in the stretch of land from Km.12.000 to Km.38.200 (Office of Sub Divisional Officer
(Revenue) and Sub Divisional Magistrate Korba, District Korba in the State of Chhattisgarh.

And whereas the substance of the said notification has been published in “Patrika” and “Times of India” both
Newspaper dated 05 March 2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the Competent Authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the Competent Authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-149B in the stretch of
land from Km.12.000 to Km.38.200 (Office of Sub Divisional Officer (Revenue) and Sub Divisional Magistrate
Korba, District Korba) in the State of Chhattisgarh

State: CHHATTISGARH |[District: KORBA
SI. No. |[Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

L1 | 2 [ | R 5 | 6 |
|Ta|uk: Korba |
|Vi||age: Urga |
1 1249/3 Private Non-Agriculture 0.061|[Alpana Nand Son of

Vibhudeep

1249/3
2 169/2, 435/22 Private Non-Agriculture 0.008||[Ramesh Kurrey Son of

Banshilal Kurrey
169/2, 435/22

3 828/11 Private Diverted 0.077||[Rekha Agrawal wife
of Divyanand Agrawal
828/11
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4 859/2

Private

Non-Agriculture

0.016

Mohan Singh Son of
Badhau
859/2

Village: Patari

5 206/2/Kh/2, 207,
206/2, 206/8, 214/3,
215/1

Private

Diverted

0.036

Mohabbat Pal Singh
Son of Bela Singh
206/2/Kh/2, 207,
206/2, 206/8, 214/3,
215/1

6 214/3/Kh, 215/1/Kh

Private

Diverted

0.012

Meenu Trivedi Wife
of Ashwani Joshi
214/3/Kh, 215/1/Kh

7 362/1

Private

Non-Agriculture

0.028

Sadhu Agrawal Son of
Mangeram Agrawal
362/1

8 362/2

Private

Non-Agriculture

0.014

Geeta Verma Wife of
Rakesh Verma
362/2

9 363

Private

Non-Agriculture

0.008

Arvind Kumar Sharma
Son of Rajeshwar
Prasad Sharma

363

10 364/4

Government

Non-Agriculture

0.004

Udyog Vibhag
364/4

11 405/4

Government

Non-Agriculture

0.024

Udyog Vibhag
405/4

Village: Pahanda

12 111/3

Private

Non-Agriculture

0.006

Manoj Kumar Son of
Banwari Lal Agrawal
111/3

13 111/4/K

Private

Non-Agriculture

0.012

V K Yadav Son of
Baldau Prasad Yadav
111/4/K

14 231/11

Government

Non-Agriculture

0.045

Udyog Vibhag
231/11

[Taluk: Kartala

[Village: Saragbundiya

15 1130/2

Private

Agriculture

0.024

Goverdhan Son of
Ganeshram, Phulbai
Daughter of
Ganeshram, Vimla
Daughter of
Ganeshram, Sunita
Daughter of Ganesh
Ram. Savitri Daughter
of Ganeshram

1130/2

16 1136/5K/2

Private

Non-Agriculture

0.002

Bhagwat Prasad Son
of Badrinarayan
1136/5K/2

17 1136/5Kh

Private

Non-Agriculture

0.002

Champa Devi
Daughter of Pyarelal
1136/5Kh

18 1147/3

Private

Non-Agriculture

0.008

Susheel Son of
Jagatnarayan
1147/3
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19

1147/4

Private

Non-Agriculture

0.008

Visheshar Prasad Sahu
Son of Rambharosh
1147/4

20

1147/5

Private

Non-Agriculture

0.008

Ashok Kumar Son of
Ramdhani
1147/5

21

1148/1

Private

Non-Agriculture

0.008

Krishna Kumar
Agrawal Son of
Banwari Lal
1148/1

22

1197

Private

Non-Agriculture

0.036

Jairam Son of Mahesh
1197

23

206/7

Private

Non-Agriculture

0.003

Harideen Son of
Hublal
206/7

24

375

Private

Non-Agriculture

0.032

Roshan Agrawal Son
of Gyaniram Agrawal
375

25

429/1

Private

Non-Agriculture

0.012

Bhasker Devnath Son
of K C Devnath,
Rinky Devnath Wife
of K C Devnath
429/1

26

456/3

Private

Agriculture

0.024

Ramkumar Son of
Madhoram
456/3

27

768

Private

Non-Agriculture

0.015

Urmila Widow of
Jairam
768

28

776/1

Private

Agriculture

0.012

Lavan Singh Son of
Salikram, Phulbai,
Bhooribai alias
Sonkunwar Daughter
of Salikram, Ramwati
Widow of Salikram
776/1

29

879

Private

Non-Agriculture

0.024

Jairam Son of Mahesh
879

Total||

0.569)||

[F. No. 12037/33/2016/CG/P-5/3D]
SHAIKH AMINKHAN, Director
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